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18.02 hrs.

Appropriation (No. 3) Bill. 1980

THE MINISTER OF FINANCE
(SHRI R. VENKATARAMAN): Sir,
1 beg to move for leave to introduce
a Bil]l to authorise payment and ap-
propriation of certain sums from and
out of the Consolidated Fund of India
for the services of the financial year
1930-81.

MR. SPEAKER: The question is:

“That leave be granted to intro-
duce 2 Bill to authorise paymcnt
and appropriation of certain sums
from and oug of the Consolidated
Fund of India for the services of
the financial year 1980-81"

The motion was adopied,

SIHRI R. VENKATARAMAN:; 1
introduce the Bill.
18.03} hrs.

HALF.AN.HOUR DISCUSSION

PER CAPITA INSTALLED CAPACITY, AVAIL-
ABILITY AND CONSUMPTION OF
ELECTRICITY

MR. SPEAKER: The House wil
now take up half-an-hour discussion
‘Shri Bhogendra Jha.

SHRI BHOGENDRA JHA (Madhu-
bani): Sir, today’s half-an-hour
discussion pertains to a question which
T had raised concerning the problem
of availability, total generation and
consumption of power throughout
India including Bihar.

In the first place, I would like to
point put that the reply did not cover
all the points and was totally evasive.
The questioner wanted also to know
per-capita generation, availability
and consumption of power in North

-

SRAVANA 1, 1902 (SAKA) sumption of Elec- 398

tricity (H.A, H. Dis,)

Bihar and the rest of Bihar. This
has been evaded. I would request
the Minister to give these figures
during his reply. The problem of
power has become a national prob-
lem. Power crisis has assumed pro-
portions of national crisis.

18.05 hrs.
[MR. SpEARER in the Chair]

In such a situation, we are searching
for various sources of energy. One
traditional source is thermal. There the
difficulty is, how long, {0 what exlent,
in what quantity, coal will be avail-
able in the country, Secondly,
attached to this subject, is the prob-
lem of the transportation and supply
of coal. Many a time we find, Sir,
that many trains have to be aban-
doned because of the non-availability
of coal. The country for long can-
not b= dependent upon thermal power
for its onward march to modernisa-
tion. For nuclear power we are
striving. Regarding solar power, we
are waiting for it some time in the
future. So, the only source is hydel
and that is the cheapest source of
energy, it is the most dependable
source of energy. I would like the
House to give its due attention to this
matter. In our country up *ill now,
we have neglected the most ben=ficial
and cheapest source of energy, the one
projact which would supply energy
in abundance for our countiry. This
project has been surveyed for four
long years. There was site survey
for four long years. After tha; sur-
vey a project report was finalised.
I am reading out from that cfficial
document. It says:

‘After extensive surveys and in-
vestigations at site over a period
of about four years a comprehean-
sive project report was prepared
by the Central Water and Vower
Commission in 1950.’

*Published in Gazette of India Extraordinary, Part II, dated 23-7-80.

4Introduced with the recommenda tion of the President.
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—this wag prepared ag long ago as
1850. Then it says:

‘....Thig project comprised:

(a) a dam of 783 ft. height above
foundation rock to impound
8.9 M.A.F. in the reservoir,
of which 3.1 M.A.F. will be
dead storage to provide silt
reserve and minimum head
for power generation....’

Now, thig high dam over river Kosi
would give an assured irrigation to
about 38 lakh acres of land. This
will entirely eliminate the scourge
of floods of major parts of
North Bihar. Again we have begun
facing this problem, Sir. This will
stop the shifting of the river course
which has been happening endanger-
ing the embankments. This could
generate 18 Jakh kw of electricity.
But that project was not undertaken.
Here again I am quoting from a letter
which I received from the then Addi-
tional Secretary to the Government
of India. He is now Secretary, C.C.
Patel. In that letter he has stated
this. It is dated 11-12-75.

“The construction of the high
dam was postponeq to a later stage
as at that time there was ngo mar-
ket for the huge block of power and
storeq water was not required for
irrigation.”

For such a huge block of power there
was no market in our country—this
is what they said. This was the sort
of combined judgment of the admin-
istrative, technical and political lea-
ders of our country. W, are paying
very dearly indeed for that judgment!
On the basis of that judgment, this
project was given up. Had it peen
taken up this country woulg have
been in a different condition at pre-
sent, But, now, Sir, after this issue
was taken up in this very House,
after several years, in 1974, the Gov-
ernment of Bihar formed a Kosi Board
of consultants headed by that noted
engineer Mr. Kanwar Sain and that
Board submitted a provisional report
on 30th September, 1974 in which
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they said that it is high time that this-
Barahkshetra high dam project :s
taken up. The Board felt that th
time was now ripe to take up the
high dam project in hand. But, Sir.
again nothing was done. In Bihar,.
there has been a populary movement.
irrespective of party affiliations and
political views that an all-party State-
level High Dam Committee be form-
ed. Accordingly a, high Dam Com--
mittee was formed and this Commit-
tee held conferences and on behalf
of that Committee on 27th August
1979. I was invited by the Power
and Water Minister of Bihar Govern-
ment in which all the Chief Engineers,
the Chairman of the Electricity Board,.
Bihar, were present and then it was
decided that a formal report would
again be prepared. Then on the basis
of that report a conclusion was arri-
ved that 7000 megawatt of hydel
power can be obtained from the dam
on river Kosi. So, 7000 megawatt from
one project, that is. the Kosi project,
can be obtained. It is not like the
Bakhra Nangal Dam where you will
have to raise water and then gene-
rate power. Herp it is a natural fall,
the biggest in Asia and water is dir-
ectly coming from glaciers into the
Kosi river. There is no dearth of
water ever,

Sir, the reply that has been given
to me here in this House from which
this discussion has arisen is that
they are yet to prepare a preliminary
report and for 4 years site survey had
been undertaken in as long back as
in 1950. But now again they are try-
ing to shelve the matter. That is my
presumption. So, I would like to
know from the Minister whether it
is not a project which is not meant
for only averting floods in the major
part of Bihar; deflnitely. water will
be available for irrigation in North
Bihar for an area of about 38 lakh
acres, but also for power generation,
which is a matter of national im-
portance. Another thing I would like
to say is that there is a danger to
our Calcutta port. The Central Irri-
gation Minister, Mr. Kedar Panday,
had been to Bangladesh and the talks
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are going on because Calcutta port
will have less of water, I am not go-
ing into the Farakka Agreement, I
am not going to deal with that agree-
ment although I have also known that
the previous Government sacrificed a
bit of national interest in arriving at
that agreement. But Barahkshetra
dam on Kosi river will bring down
the natural maximum flow of water
from 9.5 lakh cusecs to 2 lakh cusecs.
That means it will come down to
one-fifth of the maximum flow. Dur-
ing lean months, Calcutta port re-
quires water of about 40,000 cusecs.
If we construct this dam, we can
give one lakh cusecs. This will solve
the problem of Calcutta port during
April-May. So, again, it is a matter
of national importance.

Again this reply states that gene-
ration and availability of power in
such a quantity in Bihar is attributed
to industrial backwardness. This is
putting the cart before the horse.
Industrial backwardness is mainly be-
cause of lack of availability of power.
But here it is stated that because of
industrial backwardness, this is the
position with regard Lo availability of
power. Here I would like to say that
this power generation ¢f 7000 mw. will
be sufficient for generations to come.
not only for Bihar, not only for a
major part of Nepal, not only for
West Bengal but for the whole of
the country. So, this will be a boon
to the whole of the country. I would
like to know whether the Govern-
ment js serious enough to undertake
this project. whereby the supply of
energy, from the cheapest source in
our hands, would become available.

Again the question of funds has
been raised here. Whatever may be
the present estimate, if it is further
delayed, the cost estimate will go up
because of the constant inflationary
trend. The capitalistic path that
we are pursuing will never stop this.
But if we only take into account the
power that will be generated by this
project, it will be the cheapest pro-
ject. If we forget about the flood
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control anq the irrigation benefits of
this project and talk of only the
power generateq by it, even then
this would be the cheapest project;
the cheapest project which we had
ever undertaken. The cost should
not come in the way and should not
act as a hurdle in implementing this
project. We have got various sour-
ces of credit for such big projects.
Last year, the Soviet Leader, the
Prime Minister of one of the Repub-
lics, Kirgizistan had come here and
at Delhi he had stated that in the
sphere of hydel projects also our two-
countries can have cooperation. They
do not generally want tg use the
word of aid or help. We can have
cooperation with the Soviet Union, if
necessary and they would be very
happy for this. Sometimes, we have
got help from the World Bank and
other international sources. Funds
should not come in the way of im-
plementing  project. The Gov-
ernment should seriously undertake
this project at the earliest in the in-
terest of our national agriculture, in-
dustrial production and overall deve-
lopment of the country.

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): I fully share
the sentiments expressed by the hon.
Member regarding the construction
of the Kosi High Dam; he has put
forth his views that it shouldq be cons-
tructed forthwith and as early as
possible. We are also trying our
best to have an agreement with the
Government of Nepal so that it could
be constructed early. The hon. Mem-
ber, however, must understand that
the entire project site lies in the Ne-
palese territory which is a sovereign
State and we can only construct this
dam when the Government of Nepal
also enters into gn agreement with us.

The hon. Member has put forth
certain surveys, for example there
was a survey in 1950 and there was
a project report, I know that ‘here
was a survey in 1950 and the capa-
city which was estimated at that
time was 1800 megawatts and the
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irrigation projection was 6.5 lakh
acres in Nepal and 13.45 lakh acres
in Bihar. The. estimateg cost at that
time was Rs. 177 crores, but a num-
ber of problems were there, For
example, a.part._of Nepalese territory
haq to be submerged which the Ne-
palese authorities were not willing to
let it be submerged. Then, there was
the question of silt load and we were
trying our best for this project to
come through. But in spite of our
best efforts, we could not achieve the
goal. In 1879 again, the Secretary,
Irrigation went to Nepal and had cer-
tain discussions with them, because
we are interested in construction of
this dam; it will control floods, gene-
rate power and it will help the Bihar
State. The Nepalese Government
was interested in constructing another
dam, few miles above the site where
we were interested. If that varticu-
lar dam was constructed, the question
of Kosi High Dam couldq never arise.
That is why, a very high power team
went there and emphasised the im-
portance of Kosi High dam on them.
They were interested in constructing
a dam at Mulaghat site in Nepal.
We said that if they construclted that
dam the question of Kosi High Dam
could not arise. We said that this
will harm the interests of Nepal as
well as India, and we must agree to
construct Kosi High Dam, The high
officials of the two Governments met
and discussed this problem. After
considerable persuasion in December
1979, the Nepal side agreed to have a
second look at the Kosi Dam Project.
Accordingly, the Centra] Water Com-
mission has been asked to update the
project in the light of the additional
hydrological and silt data which kas
been collected during the last several
years. The updated project report is
expected to be available in Septem-
ber, 1980.

Now from the studies which we
have carried out till today from 1950
onwards, we have found that the silt
load will be much mor: than what
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was anticipated in 1950. Therefore,
it became necessary to raise the height
of the dam which automatically raised
the cost also.* The latest study in-
dicates that the hegiht of the dam
would be raised by 100 feet, and cost
of the height would be approximately
Rs. 3000 to Rs. 3500 crores. The power
generation expected is 2800 MW and
the storage capacity will be raised
to 12 million acre feet, whereas the
original was 6.9 million acre feet.
So, practically everything is double.
The original survey says it is 1800
MW. The present study indicates
that it can be raised to 2800 MW.
(Interruptions) That is what we are
trying to do. Apart from that, the
Chairman of the Central Water Com-
mission has reviewed the project in
a meeting in January 1980. They say
for the additional survey of this pro-
ject approximately Rs 2.4 crores will
be needed. But we will only enter
into these investigations after the
Nepal Government has agreed on the
construction of the dam. It will be
seen that India is making all efforts
to make some progress regarding the
Kosi high dam and we hope that the
Government of Nepal will cooperate
with us. Thus, there is neither neg-
ligence nor laziness on our vart, but
we are making every effort; and
Nepal being a sovercign state, we
can go through the whole procedure
only by cooperation and by persua=-
sion. We are trying to do it and we
hope that ultimatcly we will succeed.

So far as other projects are con-
cerned, the Bihar Government had
given us a report only, but there is
no data to back it up that the entire
system of Kosi can probably generate
about 7000 odd MW. As I have said,
there is no data to support the claim
of the Bihar Government but we will
try our best to examine the whole
thing so that the maximum power
can be generated from this particu-
lar river. I can assure the hon.
member that we fully share the sen-
timents which he has expressed and
we hope that with the cooperation of
the members of the Housea and the
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cooperation of the Nepal Government,
we will be able to achieve this ob-
jective.

SHRI BHOGENDRA JHA: What
about the consumption of power? The
question of submerging is mot for
barrage dam; that was for the lower
dam, For Barakashetra dam there
was no danger of submerging and
the Government of Ne—al has never
objected to it. With your permission,
1 would like to lay** on the Table
of the House a booklet on that very
issue.

MR. DEPUTY-SPEAKER: Yes.

SHRI VIKRAM MAHAJAN: As far
as Bihar is concerned, I will give you
the figures of per capita consumption.
In the main answer to the question,
we had already given the figures.
But for the benefit of the hon. mem-
bers. I am repeating them again. As
far as Bihar is concerned, in 1978-79,
it was 88.63. As far as power gene-
ration in Bihar is concerned, Bihar
seems to be one of those few States
tion in Bihar. Padrattu, the power
generation has been comparatively
very poor. If Bihar power plant
could generate at the all India level,
whatever it is at the All India level
today, then there would be no diffi-
culty, so far as supplies are concern-
ed; they will meet the demand. Now,
for example, I would like to give to
the hon. Member’s benefit the posi-
tion in Bihar. Padrattu. the power
generating capacity is 620 MW but
production today is hardly 115 MW
lowest in the country... (Interrup-
tions) Machines have been purchased
from friendly country, Soviet Union.
We have a team of Russian experts;
we have requested them {o  look
through the whole thing again and
they have promised to give us help.
Another plant is Barauni; the capa-
city is 145 but generation is hardly
40 or 50 MW. It is very poor accord-
ing to All India figures. If we can
go from 45—48 per cent to the plant
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load factor which was in 1976-77, 66
per cent, there will be no problem
of power in Bihar. Apart from try-
ing to do these things in respect of
the existing capacity, we have sanc-
tioned many new projects which will
add about 725 MW before 1985, double
the existing capacity. With the im-
provement in the existing capacity
and the addition of new projects, we
hope to meet the basic demand of
Bihar. Still I would like to add that
for that purpose we need the co-
operation of other parties because
generation is low; there ara troubles
in labour union; there are troubles in
maintenance which again are caused
by inter union rivalries. If the hon.
Members help us I can assure them
that Bihar’s problem can be so.ved.

SHRI K. MALLANNA (Chitra-
durga): Just now I heard the answer
from the hon. Minister and I had
also gone through the answer to the
main question. It is an undisputed
fact that utilisation capacity and
power production is not uniform in
the country. Our entire

economy,
agricultural as well as industrial,
depends upon power.

MR. DEPUTY-SPEAKER: Please

put a question, not make a speech.

SHRI K. MALLANNA. Records go
to show that for two years generation
or production is not keepning with
the growing demands of the country.
Apart from hydel, coal and oil, there
are other projects based on solar
energy and tidal energy. That can-
not be controlled by the States be-
cause it involves research and deve-
lopment and it involves investment
of money also. The Centre is shift-
ing the responsibility to the. State
and the States are shifting the res-
ponsibility to the Centre saying that
the Centre had not cleared some pro-
jects. The senior-Minister made a
statement that this would be taken
away by the Central Government. In
these circumstances, I want to know

"Tl_le gpeakér not having subse quently accorded the necessary per-

mission, the document was not treated as laid on the Table.
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from the hon. Minister whether the
Central Government is going to take
power projects in hand.

MR. DEPUTY-SPEAKER: Shri
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Bhogendra Jha has placed some paper
on the Table of the House; we shall
examine it.
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MR. DEPUTY-SPEAKER: Already
the hon. Minister has said that he is
in agreement with Shri Bhogendra
Jha. Are you still convincing him?
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SHRI HARIKESH BAHADUR (Go-
rakhpur): Sir, most of the points have
already been made and I will not
take much time. My friend, Shri
Paswan has already said about re-
gional imbalances. These regional
imbalances cannot be removed un-
less we are going to increase our
power production., This question re-
lates to the per capita installed capa-
city, availability ang consumption of
electricity. My view is that unless
atomic power plants are set up. this
crisis of power cannot be removed 80
easilly. Therefore, I want to know
whether the Government is planning
to instal atomic power plants in the
country in order to remove this power
crisis. Secondly, how much time
will be taken in commissioning the
Narorg atomic power plant in UP?
For the last so many years, the work
is going on but still it is not com-
plete. Thirdly, may I know whether
Government will start coal transpor-
tation through pipelines as suggested
by some experts? Our thermal plants
are not getting continuous suppiy of
ceal. So, some experts have suggest-
ed that if coal is transported through
pipelines in pulverised form. it will
reach there easily and transportation
cost will be less. At the same time,
our railway wagons all the time en-
gaged in carrying coal will be free for
other purposes. Will the Government
Ao this or not?
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SHRI VIKRAM MAHAJAN: Mr.
Mallanna wanted to know whether
we wil]l take over the State electricity
boards which are not doing well. I
would like to inform him that elec-
tricity generation is in the concur-
rent list. At present no decision has
been taken on this issue. But what
we are trying to do at present is to
develop expertise which could go to
the power plants run by the State
electricity boards, study their diffi-
culties and suggest measures. We are
trying to help them financially and
by giving them expertise. We are
also trying to help them to get spare
parts if the plant is an imported one.
This is the present thinking.

Shri Paswan has mentioned cer-
tain facts. He is under a wreng im-
pression that the demand in India is
27,000 MW. The present installed
capacity of the country is approxi-
mately 31,000 MW. Today, the peak
hour demand is approximately 16.000
tc 17,000 MW and the supply approxi-
mately 14,000 to 15,000 MW. So, the
gap is hardly of 2500 MW. From the
existing installed capacity, if we can
raise the present generation to the
1976-77 plant load factor—today it is
45 per cent and in 1976-77 it was 58
per cent—even then. we are in a
comfortable position and there will
be no shortage of power in the coun-
try. Our installed capacity is much
more than the requirement of the
country. Therefore, to that extent
there is an erroneous impression.

Regarding Kosi High Dam. I have
already answered when Shri Bhogen-
dra Jha has made the point that we
fully share the sentiments of the hon.
Members. We are very much inlerested
in its early construction but there
are constraints which we are facing.
Nepal is a sovereign country. We have
to carry that country with us. We
are making every effort to seek the
cooperation of Nepal Government.
As soon as the Nepal Government
agrees for construction I can assure
the hon. Member that it will be im-
mediately considered for inclusion in
the Plan.

410
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1 have earlier stated in reply to
the question that after a consider-
able persuasion in the meeting in
December, 1979, the Nepal side agreed
to have a second look at the Kosi
Dam project. Accordingly, the Cen-
tral Water Commission has been
asked to update the project in the
light of the additional hydroiogical
and silt data which has been collected
during the last several years. The
update project report is expected to
be available in September, 1930.
Thereafter, we will again have a
meeting with the Nepal Government
and then we will try to persuade them
to agree to this project.

Regarding per capita data about
North Bihar, we have got the data
for the entire Bihar. We have not
been able to bifurcate the data of
South and North Bihar. As soon as
we are able to do it, I will pass on
the information to the hen. Member,

So far as regional imbalance is
concerned. the Prime Minister had
indicated that it should be removed
and the generation capacily should
be 10 per cent more than the demand.
We are drawing up a 10 to 15 year
plan because the hydel power station
take approximately 10 years and the
therma)] power situation takes four to
five years. Therefore, we are drawing
a long term plan and we are making

every effort to remove the regional
imbalance,
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I had specifically stated in reply to
Mr. Jha's question that if we could
double the existing generating capa-
city in Bihar we would meet the
requirement. At the same time, I
have stated that there are new pro-
jects in Bihar which are under cons-
truction and under identification
which will further double the capacity
in the next five years. In the long
term plan, the per capita consumption
of power will also go up in Bihar.

SHRI RAM VILAS PASWAN: How?

SHRI VIKRAM MAHAJAN: By
installing more power units.

Coming to Mr. Harikesh Bahadur’s
question regarding atomic power
plants we are trying to expedite the
Narora power plant. The present
policy is that where there are coal-
mines, there should be super thermal
power stations, wherever the power
can be generated through hydel
sources, efforts should be made to put
up hydel power plants and wherever
there is no possibility of supplying
power through either of the source,
then we should go in for atomic power
plants. Thig is an integrated -ystem.
You cannot say that we will go only
for one type of power generation.. All
types of generation, coal, hydel atomic
and unconventional sources like solar
and tidal will be brought in so that we
can generate enough power to meet
the demand in the country.

18.46 hrs

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
July 24, 1980/Sravana 2, 1902 (Saka).



